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BEFORE THE NATIONAL COMPANY LAW

TRIBUNAL, BENCH, AT MUMBAI

PETITION NO. 0t/59NCLT (MB)/ 2016

IN THE MATTER OTTHEIOMPANIEg4C'I.2q!3

AND

IN ]'IIE MA'I"I'ER OF:

MRSHASHIKANTMISHRA ...PETITIONER

V/s.

RYDER SHIPPING LINES PRIVATE LIMITED

.RESPONDENT

CONSENT TERMS

Dated this _ day of September, 20 I 7

Mrugatrk & Basutkar Law Partuers

Advocates for the Petitiotrer

3/4. Yeshwant Chambers,

B. Bharucha Marg, Fort,

Mumbai - 400 023.
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